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12 [42644/20 |07.05.202 |JCRLA- COURT |y der Dtd. |CRIMINAL ésea
8 24 4 a2/2019 |°> CHOUIDHURY NO. 2 1,024-05-06 |APPEAL No-
OLD
10)
COURT (Sea
12 |42645/20 07.05.202 |JCRLA-  |MR.SATYANARAY N0 5 [Order Dtd. |CRIMINAL t
9 |24 4 111/2018 |AN MISHRA oih 2024-05-06 |APPEAL No-
4)
(Sea
CRLMC- COURT
13 142646/20 107.05.202 | 7/0) 05 |1, k PRADHAN No. o |Order Dtd. | o yrNaL mMIsc |©
0 |24 4 2024-05-03 No-
4 OLD
3)
(Sea
CRLMC-
13 [42647/20 |07.05.202 COURT |Order Dtd. t
o . ;647/202 P K MOHANTY N0, 10 10940506 |CRIMINAL MISC |
4)
(Sea
CRLMC-
13 [42648/20 |07.05.202 COURT |Order Dtd. t
5" |oa . 2283/202 C RANA N6, 10 2024-05-0% |CRIMINAL MISC |-
5)
(Sea
CRLMC- COURT
13 142649/20 |07.05.202 GYANA RANJAN Order Dtd. t
3 | . 1421/201 |2 oes No. 2 | oot CT0s  |cRMINAL mMIsc |
8 OLD
2)
(Sea
CRLMC- COURT
13 142650/20 107.05.202 |50y /505 |ySHARANT PATT No. 2 [0rder Dtd. l.pryiNanL mrsc |
4 |24 4 2024-05-06 No-
4 OLD
2)
(Sea
CRLMC- COURT
13 142651720 107.05.202 1005502 |Bs swaAIN No. 2 |Order Dtd. | oo yrNaL MIsc |C
5 |24 4 A oLh 2024-05-06 No-




(Sea

CRLMC- COURT
13 142652/20107.05.202 |1 03¢ 505 |1, b saHOO A No. o |Order Dtd. | L yrNAL MIsc |©
[4) 24 4 2024-05-06 No-
4 OLD
6)
(Sea
CRLMC- COURT
13 142653/20107.05.202 1505 505 |s cHOUDHURY No. 2 (Order Dtd. | o yrNaL mMIsc |©
7 |24 4 2024-05-06 No-
4 OLD
2)
(Sea
CRLMC- COURT
13 142654/20 107.05.202 )05 505 |y k paNT No. 2 [0rder Dtd. l.pryinanL mrsc |©
8 24 4 2024-05-06 No-
4 OLD
3)
(Sea
CRLMC- COURT
13 142655/20 107.05.202 |1 35¢ /505 |3 sTNGH No. 2 (Order Dtd. | oo yrNanL mMIsc |©
9 24 4 2024-05-03 No-
4 OLD
1)
(Sea
CRLMC- COURT
14 142656/20 107.05.202 |0 505 |p. aNUP DASH No. 2 [0rder Dtd. l.pryrnarn mrsc |©
0 |24 4 2024-05-03 No-
4 OLD
3)
(Sea
CRLMC- COURT
14 142658/20 107.05.202 |7/ /h05 |5 BARIK No. 2 (0rder Dtd. l.pryinanL mIsc |
1 24 4 2024-05-03 No-
4 OLD
3)
(Sea
CRLMC- COURT
14 142659/20 107.05.202 |10/ 502 |p BEHERA No. 2 [0rder Dtd. . pryrnarn mrsc |©
2 |24 4 2024-05-03 No-
4 OLD
3)
(Sea
14 142660/20 |07.05.202 |CRLREV= |\ oo COURT |Order Dtd. |CRIMINAL t
3 |24 4 162/2024 NO. 15 |2024-05-06 |REVISION No-
4)
(Sea
14 [42662/20 |07.05.202 |CRLA- COURT |Order Dtd. |CRIMINAL t
4 |24 4 392/2024 SUVENDU BARIK NO. 15 |2024-05-06 |APPEAL No-
10)
(Sea
CRLMC-
14 |42663/20 07.05.202 COURT |Order Dtd. t
5 |24 4 1645/202 |PRATIK DASH NO. 15 |2024-05-03 No-
4
10)
(Sea
CRLMC-
14 |42664/20 |07.05.202 COURT Order Dtd. t
6 |24 4 1617/202 M K PANI NO. 15 [2024-05-06 No-
4
10)
CRLMC- (Sea
14 |42665/20 |07.05.202 1674/202 PRANAYANEE COURT Order Dtd. t
7 |24 4 A DASMOHAPATRA NO. 15 |2024-05-03 No-
10)
CRLMC-
14 |42666/20 07.05.202 COURT |Order Dtd. (Sea
s o4 4 1479/202 |s K DAS NO. 15 |2024-05-0¢ |CRIMINAL MISC

4




No-

3)
(Sea
CRLMC-
14 142667/20 /07.05.202 COURT |Order Dtd. t
9 24 4 2375/202 S.P. SAHOO NO. 15 12024-07-23 CRIMINAL MISC No—
1)
CRLMC- (Sea
15 42668/20 [07.05.202 COURT |Order Dtd. £
o |oa . 2511/202 MAHESWAR JATI No. 15 |2024-05-0¢ |CRIMINAL MISC |-
2)
15 42669/20 [07.05.202 |CRLMC- Sgégic Order Dtd ésea
s s é902/202 J. SAHOO e 024-07-2¢ |CRIMINAL MISC |
COURT 2)
15 42670/20 (07.05.202 |CROMC- Sgéggc Order Dtd ésea
b s 2515/202 A DAS ore 024-05-0¢ |CRIMINAL MISC |
COURT 2)
CRLMC— CHIEF (Sea
15 142671/20 [07.05.202 LAMBODOR JUSTIC Order Dtd. t
3 24 4 1523/202 ACHARI E'S 2024-05-00 CRIMINAL MISC No-
COURT 2)
(Sea
CRLMC-
15 |42672/20 (07.05.202 COURT |Order Dtd. £
2 |oa . §433/202 R.K. BARIK Mo, 15 l2024-05-15 |CRIMINAL MISC |-
4)
15 42673720 [07.05.202 |SRMC™ le1gava kumar COURT |Order Dtd ésea
5 24 4 2406/202 BEHERA 1 NO. 15 |2024-05-06 |CRIMINAL MISC |
3)
(Sea
CRLMC-
15 (42674720 (07.05.202 COURT |Order Dtd. £
6 24 4 3405/202 P.K. BARIK NO. 15 12024-05-06 CRIMINAL MISC No-
4)
(Sea
CRLMC-
15 |42675/20 (07.05.202 COURT |Order Dtd. £
7 24 4 2615/202 S. BARIK NO. 15 |2024-05-06 No-
4)
WP (C) — (Sea
15 42676/20 [07.05.202 MRUTYUNJAY COURT |Order Dtd. £
8 |24 4 28083/20 |\ opanTa NO. 15 |2024-04-26 |"RIT BRANCH-7 |
20
18)
WP (C) - WRIT BRANCH (Sea
15 (42682/20 |07.05.202 COURT |Order Dtd. t
8053/202 |P.K. JENA (DIVISION
9 |24 4 NO. 15 |2024-05-06 No-
4 BENCH-2)
112)
BLAPL- (Sea
16 42683/20 (07.05.202 COURT |Order Dtd. t
0 24 4 2867/202 N SAHOO NO. 15 |2024-05-03 No-

112)




(Sea

WP (C) - WRIT BRANCH
16 142684/20 |07.05.202 3327/202 |S.K. BISWAL COURT Order Dtd. (DIVISION t
1 24 4 NO. 7 2024-05-06 No-
4 BENCH-1)
107)
WP (C) - WRIT BRANCH (Sea
16 142685/20 /07.05.202 COURT Order Dtd. t
3327/202 |S.K. BISWAL (DIVISION
2 24 4 NO. 7 2024-05-006 No-
4 BENCH-1)
107)
WP (C) - WRIT BRANCH | >°@
16 142686/20 |07.05.202 COURT |Order Dtd. t
3327/202 |D. SAMAL (DIVISION
3 24 4 NO. 7 2024-05-06 No-
4 BENCH-1)
107)
SHRI R.P. (Sea
16 42687/20 [07.05.202 ggz(g)/zoz KAR (SR. COURT |Order Dtd. V(Vl;glg?]gﬂw £
4 |24 4 . ADV.), ARYA NO. 7 |2024-05-06 BENCH-1) No-
TRIPATHY 107)
(Sea
16 |42688/20 07.05.202 |CRLREV- |, o oo COURT |Order Dtd. |CRIMINAL t
5 |24 4 113/2024 |7 "7 NO. 7 |2024-05-06 |REVISION No-
4)
(Sea
16 142689/20 (07.05.202 |JCRLA- COURT |Order Dtd. |CRIMINAL t
6 |24 4 76/2023 |F-K- MOHANTY NO. 23 [2024-09-23 |APPEAL No-
1)
(Sea
16 142690/20 (07.05.202 |CRLMC- COURT |Order Dtd. t
7 |24 4 202/2022 B+ BEHERA NO. 23 |2022-07-22 |CRIMINAL MISC |
1)
BINT (Sea
16 [42692/20 |07.05.202 |CRLA- MISHRA. DHARAN COURT |Order Dtd. |CRIMINAL t
4 — — p—
8 |24 4 203/2022 | Lo b ook NO. 5 [2024-09-17 |APPEAL 5?
CRLA- (Sea
16 142694/20 (07.05.202 1017/202 |5. samoo COURT |Order Dtd. |CRIMINAL t
9 |24 4 ; : NO. 5 [2024-08-20 |APPEAL No-
9)
(Sea
17 [42695/20 |07.05.202 |CRLA- COURT |Order Dtd. |CRIMINAL t
0 24 4 262/2023 G. JAYSHING NO. 7 9999-12-31 APPEAL No-
9)
(Sea
17 142696/20 (07.05.202 |CRLA- COURT |Order Dtd. |CRIMINAL t
1 |24 4 262/2023 |C+ JBAYSHING NO. 7 [9999-12-31 |APPEAL No-
9)
(Sea
17 142697/20 (07.05.202 |CRLA- G R. DATRA COURT |Order Dtd. |CRIMINAL t
2 24 4 262/2023 T NO. 7 9999-12-31 APPEAL No-
9)
17 |42698/20 |07.05.202 |CRLA- J.P. KAR COURT Order Dtd. CRIMINAL (Sea
3 24 4 114/2023 T NO. 7 2024-09-23 APPEAL t




No-

9)
CRLA- (Sea
17 42699/20 [07.05.202 COURT |0Order Dtd. |CRIMINAL t
4 |24 4 ;106/202 DILLIP SAMAL NO. 7 |2024-10-21 |APPEAL No-
7)
WA— (Sea
17 42700/20 |07.05.202 COURT |Order Dtd. t
i . 2645/202 PK ROUTRAY w0 7 lho9sii1.gs [WRTT APPEAL |
5)
(Sea
ABLAPL-
17 142701/20 |07.05.202 COURT |Order Dtd. t
e |53 . 13039/20 |AK MOHANTY v 7 lbosariaiss |BATI-2 Now
23
8)
(Sea
17 142702/20 |07.05.202 |WA- COURT |Order Dtd. t
7 |24 4 187/2023 |FK ROUTRAY NO. 7 |2023-11-13 |WRIT APPEAL |y
3)
(Sea
17 42703/20 (07.05.202 |CRLMP- COURT |Order Dtd. t
8 |24 4 536/2024 (MK MOHANTY NO. 7 |2024-04-10 |'RIT BRANCH-6 |
35)
(Sea
17 142704/20 |07.05.202 |WA- COURT |Order Dtd. t
9 |24 4 33/2023 |FK ROUTRAY NO. 7 |2023-11-15 |'RIT APPEAL o
7)
(Sea
CONTC-
18 [42705/20 (07.05.202 COURT |Order Dtd. t
0 |24 4 2423/202 F.K.PARIDA NO. 7 |2024-05-03 No-
7)
WP (C) — (Sea
18 142706/20 |07.05.202 COURT |Order Dtd. t
el oy . 11081/20 |A.PANDA v 7 |209ai0s_oe |WRIT BRANCH-1 |
24
3)
WP (C) - (Sea
18 |42707/20 |07.05.202 COURT |Order Dtd. t
5 e . 11079/20 |A.PANDA w0 7 losaos—oe |WRIT BRANCH-1 |
24
3)
18 142708/20 |07.05.202 |"E{C)~ COURT |Order Dtd ésea
3 |2a . 11077/20 |A.PANDA v 7 |20oai0scg |WRIT BRANCH-1 |
24
3)
s
18 42709/20 |07.05.202 37 (V7 COURT [order Dtd. | ... oo . Lo
4 |24 4 : NO. 7 |2024-05-06 No-
24
3)
WP (C) - WRIT BRANCH (Sea
28 3i710/20 27'05'202 19954/20 |R K MOHABHOT ;gURs gggjiogfgé (DIVISTON ;O_
19 : BENCH-2)

116)




(Sea

WP (C) - WRIT BRANCH
18 |42711/20 |07.05.202 19953/20 |R K MOHABHOT COURT Order Dtd. (DIVISION t
[4) 24 4 NO. 7 2024-05-06 No-
19 BENCH-2)
116)
WP (C) - (Sea
18 (42712/20 |07.05.202 COURT Order Dtd. t
7 |oa 4 11023/20 |R.SAMAL NO. 7 |2024-05-0¢ |[WRIT BRANCH-1 |
24
3)
WP (C) - WRIT BRANCH (Sea
18 142713/20 |/07.05.202 COURT |Order Dtd. t
19952/20 M NAYAK (DIVISION
8 24 4 NO. 7 2024-05-06 No-
19 BENCH-2)
116)
WP (C) - WRIT BRANCH (Sea
18 |42714/20 |07.05.202 COURT Order Dtd. t
19950/20 M NAYAK (DIVISION
9 24 4 NO. 7 2024-05-006 No-
19 BENCH-2)
116)
WP (C) - (Sea
19 142715/20 |07.05.202 COURT |Order Dtd. t
o |oa . 10993/20 B.K.SWAIN Mo 7 lo02i-05-0¢ [WRIT BRANCH-8 |-
24
40)
WP (C) - WRIT BRANCH (Sea
19 142716/20 |07.05.202 COURT |Order Dtd. t
29136/20 |BK DAS (DIVISION
1 24 4 NO. 7 2024-05-06 No-
23 BENCH-2)
112)
WP (C) - WRIT BRANCH (Sea
19 42717/20 [07.05.202 |Jooc, o on ynrr op COURT |Order Dtd. [\ 7o oo t
2 |24 4 NO. 7 |2024-05-06 No-
23 BENCH-3)
117)
WP (C) — (Sea
19 [42718/20 |07.05.202 SUBASH CH COURT |Order Dtd. t
3 |24 4 22027/20 PANT NO. 7 |2024-05-06 |'RLT BRANCH-I |g
3)
WP (C) - (Sea
19 |42719/20 |07.05.202 COURT Order Dtd. t
s |oa . 9374/202 |J.P.KAR N6, 7 l2024-05-0f [WRIT BRANCH-5 |-
4
22)
WP (C) - WRIT BRANCH (Sea
19 42720/20 07.05.202 |11 2" 0o b qupen COURT |Order Dtd. [\ to. oo t
5 24 4 NO. 7 2024-05-006 No-
24 BENCH-3)
123)
WP (C) - COURT WRIT BRANCH (Sea
29 §i721/20 27'05'202 29925/20 [RK MEHER NO. 3 gggjfogfgé (DIVISION ;o_
23 OLD BENCH-3)
120)
WP (C) - COURT WRIT BRANCH (Sea
%9 3i722/20 27'05'202 11238/20 |P K SWAIN NO. 3 gggjfogfgé (DIVISTON ;O_
24 OLD BENCH-3)
123)
WP (C) - COURT WRIT BRANCH
ég gj723/20 27'05'202 29917/20 |RK MEHER NO. 3 gggjiogfﬁé (DIVISION ésea
23 OLD BENCH-3)




No-

120)
WP (C) - COURT WRIT BRANCH (Sea
39 §i724/20 27'05'202 11236/20 [P K SWAIN NO. 3 gggjfogfgé (DIVISION ;O_
24 OLD BENCH-3)
123)
WP (C) - COURT WRIT BRANCH (Sea
20 [42725/20 107.05.202 ARUN KUMAR Order Dtd. t
0 |2a 4 35898/20 | o NO. 3 S04 p5-0¢ |(PIVISION No-
21 OLD BENCH-2)
114)
WP (C) - COURT WRIT BRANCH (Sea
io §i728/20 27'05'202 19958/20 M. NAYAK NO. 3 gggjfogfgé (DIVISION ;O_
19 OLD BENCH-2)
116)
WP (C) - COURT WRIT BRANCH (Sea
;O §i729/20 27'05'202 5376/202 MK PANT NO. 3 gggjfogfgé (DIVISION ;O_
0 OLD BENCH-1)
101)
(Sea
WP (C) - COURT
20 42730/20 07.05.202 |fgosi" | o No 3 |order Dtd. | oo oo oot
3 |24 4 2024-05-06 No-
24 OLD
40)
WP (C) - COURT WRIT BRANCH (Sea
io 32731/20 27'05'202 19917/20 |M. NAYAK NO. 3 Sggjfogfgé (DIVISION ;O_
19 OLD BENCH-2)
116)
WP (C) - COURT WRIT BRANCH (Sea
20 42732/20 [07.05.202 BIJAYA KUMAR Order Dtd. t
5 |24 4 11185/20 |pppupra 1 NO- 3 1h024-05-06 |(DIVISION No-
24 OLD BENCH-3)
122)
WP (C) - COURT WRIT BRANCH (Sea
20 31733/20 27‘05‘202 11173/20 |G ROUT NO. 3 gggjfogfgé (DIVISION ;O_
24 OLD BENCH-3)
122)
WP (C) - COURT WRIT BRANCH (Sea
30 §i734/20 27‘05‘202 19918/20 M. NAYAK NO. 3 gggjfogfgé (DIVISION ;O_
19 OLD BENCH-2)
116)
(Sea
WP (C) - COURT
20 [42735/20 [07.05.202 [T 070" o0l oo N0 3 |order Dtd. | oo oo oot
8 |24 4 2024-05-06 No-
24 OLD
40)
WP (C) - COURT WRIT BRANCH (Sea
20 42736/20 [07.05.202 BTJAYA KUMAR Order Dtd. t
9 |24 4 11149/20 lppupra 1 NO- 3 1>024-05-06 |(DIVISION No-
24 OLD BENCH-3)
122)
WP (C) - COURT WRIT BRANCH (Sea
21 [42737/20 107.05.202 TAPAN KU. Order Dtd. t
0 |24 A 6486/202 |\ ax NO. 3 | o4 p5-0¢ |(PIVISION No-
4 OLD BENCH-3)

119)




(Sea

21 [42738/20 107.05.202 |RPFAM- COURT |Order Dtd. t
1 |24 4 289/2023 oK. SAMAL NO. 20 |2024-08-06 |FIRST APPEAL o
5)
WP (C) - WRIT BRANCH | (5@
21 |42739/20 |07.05.202 |J 5>, [BHAGABAN COURT |Order Dtd. [\jTo oo t
2 |24 4 BEHERA NO. 20 12024-05-06 No-
24 BENCH-3)
120)
(Sea
21 |42740/20 |07.05.202 |RPFAM- COURT |Order Dtd. t
3 |24 4 263/2023 -R- ROUIRAY NO. 20 |2024-05-01 |FIRST APPEAL o
5)
CHIEF (Sea
21 |a2741/20 07.05.202 |"E(©) JUSTIC |Order Dtd. |'hiT BRANCH 1
3888/202 D NAYAK (DIVISION
4 |24 4 . E'S 2024-05-06 |oo oo No-
COURT 112)
WP (C) - COURT WRIT BRANCH (Sea
él §i742/20 27'05'202 3969/201 A.T. NAYAK NO. 3 ggg;flgfgi (DIVISION ; B
8 OLD BENCH-1) °
103)
WP (C) - COURT WRIT BRANCH (Sea
él §i743/20 27'05'202 13057/20 [M.K. MOHANTY NO. 3 gggjfogfgé (DIVISION ;O_
18 OLD BENCH-1)
103)
(Sea
21 |42744/20 [07.05.202 OTAPL- | . oo ;gURg Order Dtd. |CIVIL t
7 |24 4 4/2017 B . 2024-05-06 |[REVISION No-
OLD
4)
(Sea
WP (C) - COURT
21 142745/20 107.05.202 [5411 /501 |a. MOHANTY No. 3 [9Fder Dtd- lyprr rancH-5 |°
8 |24 4 2024-04-30 No-
2 OLD
47)
(Sea
WP (C) - COURT
21 142746/20 107.05.202 |0 f0/505 |BTKRAM BEHERA No. 3 [0rder Dtd. loorh prancH-1 |
9 |24 4 2024-05-06 No-
4 OLD
31)
WP (C) - COURT WRIT BRANCH (Sea
32 31747/20 27‘05‘202 2330/201 |B. SAHOO NO. 3 gggjfogfgé (DIVISION ; B
9 OLD BENCH-2) ©
111)
WP (C) - COURT WRIT BRANCH (Sea
iz §i748/20 27'05'202 2330/201 [R.K. MALLICK NO. 3 gggjfogfgé (DIVISION ;o_
9 OLD BENCH-2)
111)
(Sea
WP (C) - COURT
22 142750/20 107.05.202 111506 /50 |s.c.paASH No. 3 |Order Dtd. ..o prancH-7 |C
2 |24 4 2024-05-03 No-
24 OLD
48)
WP (C) - COURT WRIT BRANCH
gz gj755/20 27'05'202 19960/20 M. NAYAK NO. 3 gg?gfo?fii (DIVISION ésea
19 OLD BENCH-2)




No-

116)
WP (C) - COURT WRIT BRANCH (Sea
22 §i756/20 27'05'202 19959/20 NAYAK NO. 3 gggjfogfgé (DIVISION ;O_
19 OLD BENCH-2)
116)
WP (C) - COURT WRIT BRANCH (Sea
22 §i757/20 27'05'202 19885/20 NAYAK NO. 3 gggjfogfgé (DIVISTON ;O_
19 OLD BENCH-2)
115)
WP (C) - COURT WRIT BRANCH (Sea
22 §i758/20 27'05'202 19913/20 NAYAK NO. 3 gggjfogfgé (DIVISION ;O_
19 OLD BENCH-2)
116)
(Sea
WP (C) - COURT WRIT BRANCH
32 gi759/20 27‘05‘202 19914/20 NAYAK NO. 3 (DIVISTON ;o_
19 OLD BENCH-2) o)
WP (C) - COURT WRIT BRANCH (Sea
gz §i760/20 27'05'202 19915/20 NAYAK NO. 3 gggjfogfgé (DIVISION ; B
19 OLD BENCH-2) ©
116)
_ (Sea
22 142761/20 |07.05.202 ??i?igoz o ALt ;gURg Order Dtd. t
9 |24 4 . B oih 2024-05-02 No-
116)
(Sea
WP (C) - COURT
23 142762/20 107.05.202 17134 50 R K. SARANGI No. 3 |Order Dtd.  Lo.o srancH-2 |C
0 |24 4 2024-05-06 No-
24 OLD
7)
(Sea
WP (C) - COURT
23 142763/20 107.05.202 |1 1540 /50 'p.K. BARIK No. 3 [0rder Dtd. loorn prancH-8 |
1 24 4 2024-05-06 No-
24 OLD
40)
(Sea
WP (C) - COURT
23 142764/20107.05.202 505, 505 |5.p. SAMANTA No. 3 [0rder Dtd. .o prancH-5 |
2 |24 4 2024-05-03 No-
4 OLD
32)
(Sea
23 [42765/20 107.05.202 |CMP- COURT |Order Dtd. t
3 |24 4 288/2024 B+ DAS NO. 20 |2024-07-12 |'RIT BRANCH-=8 |
39)
(Sea
23 142766/20 |07.05.202 |CMP- COURT |Order Dtd. t
4 |24 4 303/2024 [B+K- MOHANTY NO. 20 |2024-05-06 |'RLT BRANCH-1 |
30)
(Sea
23 [42767/20 107.05.202 |CMP- COURT |Order Dtd. t
5 24 4 418/2024 |C+C- BARIK NO. 20 |2024-05-06 |'RIT BRANCH=2 |y




(Sea

23 142768/20 |07.05.202 |CMP- COURT |order Dtd. £
6 |24 4 108/2020 |5+ MOHARANA NO. 20 2024-05-06 |"RIT BRANCH-L o
31)
(Sea
WP (C) - PRASANTA
33 §i769/20 27'05'202 10997/20 |KUMAR ;gURgO gggjfogfgé WRIT BRANCH-8 ;O_
24 SATAPATHY )
40)
(Sea
23 142770/20 107.05.202 |CRLREV- B K PATT COURT Order Dtd. CRIMINAL t
8 |24 4 346/2021 NO. 20 |2024-04-19 |REVISION No-
2)
WP (C) — (Sea
23 142771/20 |07.05.202 COURT |Order Dtd. £
5 |oa . 42337/20 |A. MOHANTY Yo, 20 |2094-05-05 |WRIT BRANCH-3 |- _
23
13)
(Sea
24 42772/20 (07.05.202 |CRLREV- | . . COURT |order Dtd. |CRIMINAL t
0 |24 4 347/2021 NO. 20 |2024-04-19 |REVISION No-
2)
CMP- (Sea
24 142773/20 |07.05.202 COURT |Order Dtd. £
1 24 4 1437/201 M.K. PANI NO. 20 |2024-05-06 WRIT BRANCH-3 No-
7
28)
(Sea
SUBASH
24 (42774720 |07.05.202 |cMP- COURT |Order Dtd. t
CHANDRA WRIT BRANCH-2
2 24 4 102/2024 |J1ERR NO. 20 |2024-05-06 2?
(Sea
24 142775/20 107.05.202 |CRLREV- B K PATT COURT Order Dtd. CRIMINAL t
3 24 A 370/2021 NO. 20 |2024-04-19 |REVISION No-
2)
(Sea
24 142777/20 107.05.202 |CRLREV- P K SWAIN COURT Order Dtd. CRIMINAL t
4 |24 4 390/2023 NO. 20 |2024-04-19 |REVISION No-
1)
(Sea
24 142778/20 107.05.202 |CRLREV- COURT Order Dtd. CRIMINAL t
5 24 4 65/2022 |PINGARAJ DASH NO. 20 |2024-04-19 |REVISION No-
4)
(Sea
24 142780/20 |07.05.202 |CMP- COURT |Order Dtd. £
6 |24 4 319/2024 |5+ MOHARANA NO. 20 2024-05-06 |"RIT BRANCH-L o
30)
WP (C) - (Sea
24 142781/20 |07.05.202 M/S.P.C.CHHIN COURT |Order Dtd. t
7 |24 4 3186/202 CHANT NO. 20 |2024-04-19 |'RIT BRANCH=6 |
26)
24 [42782/20 [07.05.202 |cMp- COURT |Order Dtd. ~[(sea
8 |24 4 315/2024 |F R+ SWAIN NO. 20 2024-05-06 |"RLT BRANCH-L




No-

30)
s
24 [42783/20 [07.05.202 (32 (CL7 1 Ty COURT [order Dtd. | ... oo o o e
9 |24 4 NO. 20 |2024-04-19 No-
20
29)
(Sea
25 142784/20 07.05.202 |RPFAM- COURT |Order Dtd. £
0 |24 4 96/2024 [B-K- DAS NO. 20 |2024-05-06 |FIRST APPEAL g
4)
s
25 [42785/20 [07.05.202 (32 (CL7 1y COURT [order Dtd. | ... oo o o e
1 |24 4 NO. 20 |2024-04-19 No-
20
29)
(Sea
25 142786/20 107.05.202 |RPFAM- ACHYUTANANDA COURT Order Dtd. t
2 24 4 166/2023 |PATTANAIK NO. 20 |2024-05-06 |FIRST APPEAL g
5)
(Sea
CRLMC-
25 42787/20 |07.05.202 COURT |Order Dtd. t
3 24 4 1557/202 T.R. DAS NO. 20 12024-05-06 CRIMINAL MISC No-
2)
_ (Sea
25 (42801720 (07.05.202 35253202 5 bas COURT |Order Dtd. t
4 |24 4 ) NO. 20 |2024-05-03 No-
2)
WP (C) - (Sea
25 42803/20 |07.05.202 COURT |Order Dtd. t
5 24 4 9229/202 |[K. DAS NO. 20 |2024-04-18 WRIT BRANCH-4 No-
4
38)
(Sea
25 142812/20 107.05.202 |CRLA- COURT Order Dtd. CRIMINAL t
6 |24 A 318/2016 ['/S-R-N.BARIK NO. 20 |2024-05-01 |APPEAL No-
4)
25 42815/20 |07.05.202 [NE{©)- COURT ésea
7 24 4 31754/20 |S.P. SAHOO NO. 20 WRIT BRANCH-5 No—
22
a7)
WP (C) - (Sea
25 142816/20 |07.05.202 NIRANJAN COURT |Order Dtd. £
8 |24 4 32367/20 |5 npa NO. 20 |2024-05-01 |'RIT BRANCH=3 |
22
28)
WP (C) - (Sea
25 142817/20 |07.05.202 NIRANJAN COURT Order Dtd. t
9 |24 4 32372/20 |ppnpa NO. 20 [2024-05-01 ["RTT BRANCH-=3 |y
22
28)
WP (C) — (Sea
26 142818/20 |07.05.202 NIRANJAN COURT |Order Dtd. t
0 |24 4 ;2378/20 PANDA NO. 20 |2024-05-01 |'RIT BRANCH=3 |

28)




WP (C) -
26 42819/20 [07.05.202 NIRANJAN COURT |Order Dtd. t
1 |24 4 32381/20 |5 npa NO. 20 |2024-05-01 |'RIT BRANCH=3 |
22
28)
WP (C) — (Sea
26 42820/20 [07.05.202 NIRANJAN COURT |Order Dtd. t
2 |24 4 32387/20 |50 xpa NO. 20 |2024-05-01 |'RIT BRANCH=3 |
22
28)
(Sea
ABLAPL- COURT
26 (42821/20 [07.05.202 Order Dtd. t
3 |og . 8280/202 H.K. DAS NO. 2 |Joooliasy  [BATL-2 oo
2 OLD
11)
(Sea
WP (C) - COURT
26 42822/20 (07.05.202 NIRANJAN Order Dtd. t
4 |2a 4 32385/20 |oapa NO. 2 | o4 p5-01 |WRIT BRANCH-3 |
22 OLD
28)
(Sea
WP (C) - COURT
26 [42823/20 107.05.202 NTIRANJAN Order Dtd. t
5 |oa . 32391/20 | o0 NO. 2 o oeo; [WRIT BRANCH-3 |-
22 OLD
28)
(Sea
WP (C) - COURT
26 32824/20 27‘05‘202 10732/20 M.R. ROUTRAY NO. 2 WRIT BRANCH-6 ;o_
24 OLD 2e)
(Sea
WP(C)- |M/S MITHUN COURT
36 §i825/20 27'05'202 27646/20 |DAS, NO. 2 gggjfogfgé WRIT BRANCH-1 ;O_
21 K.HUSSAIN OLD
31)
(Sea
WP(C)- |M/S MITHUN COURT
;6 21826/20 27‘05‘202 23643/20 |DAS, NO. 2 gggjfogfgé WRIT BRANCH-6 ; B
21 K.HUSSAIN OLD ©
26)
WP (C)- |PRASANTA COURT (Sea
36 §i827/20 27'05'202 10823/20 KUMAR NO. 2 gggjfogfﬁé WRIT BRANCH-7 ;O_
24 SATAPATHY OLD 45)
(Sea
WP (C) - COURT
27 142828/20 107.05.202 |10 /50 |p K. MOHANTY No. 2 [0rder Dtd. loprh pranch-5 |
0 |24 4 2024-04-30 No-
24 OLD
21)
(Sea
WP (C) - COURT
27 142829/20 107.05.202 |5/ 55/502 |5.K. PARIDA No. o |Order Dtd.  looo pRancH-4 |C
1 |24 4 2024-04-30 No-
3 OLD
38)
(Sea
WP (C) - COURT
27 42830/20 [07.05.202 SANJTIB KUMAR Order Dtd. t
2 |24 4 11127/20 gy anganEo NO- 2 1o024-05-0¢ [WRIT BRANCH-2 |y
24 OLD 7
WP (C) - COURT
27 142831/20 107.05.202 119177 50 |6, JAYSHING No. 2 (Order Dtd.  loo.o pranch-2 | (562
3 |24 4 o4 oLh 2024-05-06 t




No-

7)
CONTC-  |KRISHNA COURT (Sea
i7 §i832/20 27'05'202 3300/202 |CHANDRA NO. 2 gggjfogfgé CONTEMPT ;O_
4 PRADHAN OLD b
(Sea
WP (C) - COURT
27 42833/20 07.05.202 |3 /200 No. 5 (order Dtd. |l ot
5 |24 4 2024-04-26 No-
21 OLD
22)
(Sea
WP (C) - COURT
27 142834/20 107.05.202 135510 /50 |v. NaTK No. 2 |9Fder Dd- lypro prancH-6 |°
6 |24 4 2024-04-26 No-
21 OLD
24)
(Sea
WP (C) - COURT
27 |42835/20 07.05.202 |3 0007 0 no. o lorder prd. | oo ot
7 |24 4 2024-04-26 No-
21 OLD
24)
(Sea
WP (C) - COURT
27 142836/20 107.05.202 134349/50 |p.K. BARIK No. 2 [9Fder Dtd- lypro prancH-7 [F
8 24 4 2024-04-26 No-
21 OLD
44)
(Sea
27 42838/20 07.05.202 |OTAPL- |, ... ;gURg Order Dtd. |CIVIL £
9 |24 4 4/2017 : : 2024-05-06 |REVISION No-
OLD
4)
WP (C) - (Sea
28 142839/20 107.05.202 COURT |Order Dtd. t
5 g . 10045/20 |S.K. BISWAL N6, 16 12024-06-9a [WRIT BRANCH-5 |-
24
32)
WP (C) — (Sea
28 [42840/20 07.05.202 COURT |Order Dtd. t
| . 4667/202 |[R.R. DAS No. 16 1094 0624 [WRIT BRANCH-8 |
4
43)
WP (C) - (Sea
28 [42841/20 07.05.202 COURT |Order Dtd. t
b . 35081/20 |GCHANDRA JENA N0, 16 2024 04-9s [WRIT BRANCH-7 |-
20
15)
_ (Sea
28 142850/20 |07.05.202 ]22‘253202 S ;gURg Order Dtd. t
3 |24 4 : . 2024-05-06 No-
4 OLD
15)
(Sea
28 142851/20 (07.05.202 20007 IMRUTYUNIAY COURY lorder ptd. oo .
4 |24 4 MOHANTY . 2024-05-07 No-
4 OLD
12)
_ (Sea
28 [42852/20 |07.05.202 2?22’3202 I ;gURg Order Dtd. t
5 |24 4 . : onm 2024-05-07 No-

12)




(Sea

28 (42853720 |07.05.202 32?53;02 MRUTYUNJAY |, ;gURg order Dtd. | .. . £
6 |24 4 MOHANTY -0 . 2024-05-07 No-
4 OLD
3)
(Sea
28 142494/20 |07.05.202 |SA- PRASANTA GENER Order Dtd. £
7 |24 4 277/1987 |KUMAR PATRI |AL 2024-04-22 | SECOND APPEAL g
2)
(Sea
ABLAPL-
28 |42495/20 (07.05.202 GENER Order Dtd. t
8 24 4 4082/202 |SWARAJ PATEL AL 2024-05-02 BAIL-2 No—
4
12)
WP (C) - (Sea
28 142496/20 107.05.202 HIMANSHU GENER Order Dtd. t
9 24 4 3211/202 BHUSAN DASH AL 2024-01-12 WRIT BRANCH-5 No-
20)
BLAPL- (Sea
29 142497/20 |07.05.202 4183/202 DIBYA PRAKASH |GENER Order Dtd. t
0 |24 4 ) MISHRA AL 2024-05-06 No-
20)
BLAPI,— (Sea
29 142498/20 107.05.202 4206/202 DIBYA PRAKASH GENER Order Dtd. t
1 24 4 4 MISHRA AL 2024-05-00 No-
20)
(Sea
ABLAPL-
29 142515/20 |07.05.202 GENER Order Dtd. t
> 24 4 4303/202 |SAROJ BARIK AL 2024-05-07 BAIL-2 No-
4
10)
(Sea
ABLAPL-
29 142518/20 |07.05.202 GENER Order Dtd. £
3 |oa . 4278/202 |SAROJ BARIK | ' 024 05-05 [BAIL-2 No-
4
10)
(Sea
29 142677/20 |07.05.202 5.0 |GAJENDRA GENER Order Dtd. |, . . .
4 24 4 4 KUMAR BAG AL 2024-05-07 No-
2)
WP (C) - (Sea
29 142678/20 107.05.202 SANJAY KU. GENER Order Dtd. t
5 |24 A 34174720 ppppra AL 2023-10-30 |"RIT BRANCH-1 |
23
31)
WP (C) - (Sea
29 142679/20 |07.05.202 SANJAY KU. GENER Order Dtd. £
6 |24 4 38383/20 \poppra AL 2023-12-13 |VRIT BRANCH-7 |
23
10)
WP (C) - (Sea
29 142680/20 107.05.202 PRADEEP KUMAR |GENER Order Dtd. t
7 24 4 31545/20 |52 k00 AL 2023-10-05 |'RIT BRANCH-4 |
23
46)
29 42681/20 [07.05.202 256(?5;20 SANJAY KU.  |GENER Order Drd. | oo o | (Sea
8 |24 4 BEHERA AL 2023-10-31 £

22




No-

34)
BLAPL- (Sea
29 142691/20 |07.05.202 |/ "0/ ) |GURUPRASAD GENER Order Dtd. t
9 |24 4 . BEHERA AL 2024-05-03 No-
34)
(Sea
ABLAPL-
30 |42693/20 (07.05.202 GENER Order Dtd. t
0 |2a 4 4247/202 |SWARAJ PATEL |, . 2024-05-06 No-
4
34)
WP (C) - (Sea
30 [42726/20 |07.05.202 RAJKISHORE GENER Order Dtd. t
1 |24 4 34914720 |spmy AL 2023-11-07 [WRIT BRANCH-L |g
23
1)
WP (C) - (Sea
30 [42727/20 |07.05.202 SANJAYA KUMAR (GENER Order Dtd. t
2 |24 4 38766/20 ppppra AL 2023-11-30 ["RIT BRANCH-4 g
23
52)
WP (C) - (Sea
30 |42749/20 |07.05.202 SANJAYA KUMAR (GENER Order Dtd. t
3 |24 4 i548/202 BEHERA AL 2023-05-03 [WRTT BRANCH=S g
21)
WP (C) — (Sea
30 [42751/20 |07.05.202 HAREKRUSHNA  |GENER Order Dtd. t
4 24 4 50007201 |pasn AL 2024-03-28 |"RIT BRANCH=3 o
12)
WP (C) - (Sea
30 [42752/20 |07.05.202 SANJAYA KUMAR (GENER Order Dtd. t
5 |24 4 3274/202 BEHERA AL 2024-02-07 |"RIT BRANCHZ6
16)
WP (C) - (Sea
30 [42753/20 |07.05.202 SANJAYA KUMAR |GENER Order Dtd. t
6 |24 4 10524720 |pppppa AL 2024-04-29 |"RIT BRANCH=3 fp,
24
12)
WP (C) — (Sea
30 [42754/20 |07.05.202 SANJAYA KUMAR |GENER Order Dtd. t
7 |24 4 2257/202 BEHERA AL 2024-02-07 ["RIT BRANCH-6 |g
16)
WP (C) - (Sea
30 [42795/20 |07.05.202 SANDHYARANI  |GENER Oorder Dtd. t
8 |24 4 22112/20 PANT AL 2024-05-07 |"RIT BRANCH=Z |,
7)
(Sea
30 |42798/20 [07.05.202 |CRLREV- |ANANTA CHARAN GENER Order Dtd. |CRIMINAL t
9 |24 4 113/2024 BISOI AL 2024-05-06 |REVISION No-
4)
WP (C) — (Sea
31 |42837/20 |07.05.202 SANJAYA KUMAR (GENER Order Dtd. t
0 |24 4 §§798/20 BEHERA AL 2024-04-19 ["RIT BRANCH-7 |g

44)




(Sea

31 142843/20 |07.05.202 2???3;02 SHAMBHU GENER Order Dtd. t
1 |24 4 . PRASAD SAHU |AL 2024-05-07 No-
44)
WP (C) - (Sea
31 [42844/20 |07.05.202 DEBASTS GENER Order Dtd. t
2 |24 4 ;2130/20 TRIPATHY AL 2024-05-06 |"RIT BRANCH-=2 |
7)
WP(C)- |BINOD BTHART WRIT BRANCH (Sea
31 (42845/20 |07.05.202 GENER Order Dtd. t
3 o2 4 38800/20 |@ KUMAR Al 5024-02-27 | (PIVISION No-
23 TRIPATHY BENCH-2)
116)
(Sea
CRIMC- |RAMESH
zl §i846/20 27'05'202 1401/202 |CHANDRA EENER gggjfogfgé CRIMINAL MISC ;O_
4 PRADHAN 5
WP (C) - (Sea
31 [42847/20 |07.05.202 SANJAYA KUMAR [GENER Order Dtd. t
5 |24 4 36648/20 |poppra AL 2023-11-09 |"RIT BRANCH-4 |
23
46)
WP (C) - (Sea
31 |42848/20 07.05.202 SANJAYA KUMAR |GENER Order Dtd. t
6 |24 4 36650/20 \poppra AL 2023-11-21 |"RIT BRANCH-4 |
23
46)
WP (C) - (Sea
31 [42849/20 |07.05.202 SANJAYA KUMAR [GENER Order Dtd. t
7 |24 4 34776/20 |pppERa AL 2023-11-02 [WRTT BRANCH=7 g
23
44)
(Sea
31 [42505/20 107.05.202 |RSA- GENER Order Dtd. t
8 |24 4 289/2016 & N SAHOO AL 2024-02-15 |SECOND APPEAL |
4)
WP (C) - (Sea
31 [42512/20 |07.05.202 GENER Order Dtd. t
5 |oa . 8078/202 |J SAHOO oL 094-04-1s |WRIT BRANCH-7 |
4
18)
Order Dtd.
2010-11- (Sea
32 [42513/20 |07.05.202 |[WP(C) - GENER 22Petition, t
0 |24 4 820/2007 & N SAHOO AL Annexure, Co No-
unter,Rejoi 18)
nder,
WP (C) - (Sea
32 (42514/20 |07.05.202 GENER Order Dtd. t
2 s . 10096/20 |B K SAHOO L 094-04-09 |WRIT BRANCH-5 |
24
32)
WP (C) - it
32 [42516/20 07.05.202 GENER Order Dtd. t
Rl s . ;2557/20 B K SAHOO L 024050, [WRIT BRANCH-3 |

12)




(Sea

WP (C) -
32 142519/20 |07.05.202 GENER Order Dtd. t
3 log 4 40718/20 SAHOO Al 2024-04-29 |WRIT BRANCH 2 No—
23
34)
WP (C) - (Sea
32 142521/20 |107.05.202 GENER Order Dtd. t
4 |24 4 10919720 |7 P KAR AL 2013-05-10 No-
13
34)
WP (C) - (Sea
32 (42523/20 |107.05.202 GENER Order Dtd. t
= |oa 4 17067/20 KUMAR AL 2024-01-1 |WRIT BRANCH 2 No-
23
45)
WPC (OAC) (Sea
32 142525/20 |107.05.202 |- GENER Order Dtd. t
6 |24 4 2732/201 & F BEHERA AL 2023-06-27 OB Branch No-
1 1)
WA- (Sea
32 [42528/20 (07.05.202 GENER Order Dtd. t
27 |oa 4 §930/202 PRADHAN AL 2023-12-13 |WRIT APPEAL No-
3)
32 [42529/20 |07.05.202 |CREMC- GENER iZthlonCha t(sea
s |loa 4 1180/202 K PANDA AL Sheet,F.i.r CRIMINAL MISC No-
' 5)
Order Dtd.
2010-07- (Sea
0Jc- 05Judgement
32 142532/20 |07.05.202 7067/199 b JENA GENER Dtd. 2010- t
9 |24 4 AL No-
8 07- 5)
05, Appealme
mo,
(Sea
ABLAPL-
33 |42535/20 |07.05.202 GENER Order Dtd. t
o oa 4 11612/20 R MISHRA AL 2024-03-07 |BAIL 2 No-
23
7)
_ (Sea
33 42539720 (07.05.202 iggg%oz « oAt GENER Order Dtd. t
1 |24 4 1 AL 2024-04-05 No-
7)
(Sea
33 142543/20 /07.05.202 |RSA- GENER Order Dtd. t
2 |24 4 176/2005 K MOHANTA |, 2019-10-01 SECOND APPEAL No-
4)
0JC— Order Dtd. (Sea
33 142547/20 07.05.202 GENER 9999-12- t
3 24 4 6956/199 K JENA AL 31Petition, No-
9
Annexure, 4)
(Sea
ABLAPL- .
33 [42572/20 |07.05.202 12175/20 STNGH GENER PetitionAnn BATL-2 t
4 24 4 23 AL exure, No-

10)




(Sea

ABLAPL- C
33 142601/20 |07.05.202 12449/20 STINGH GENER PetitionAnn BATL-1 t
5 24 4 AL exure, No-
22
5)
(Sea
CRLMC- L
33 142604/20 |07.05.202 1034/202 STINGH GENER PetitionAnn CRIMINAL MISC t
6 24 4 4 AL exure, No-
6)
(Sea
CRLMC- C L
33 142605/20 |07.05.202 2293/202 SINGH GENER PetitionAnn CRIMINAL MISC t
7 24 4 3 AL exure, No-
3)
(Sea
CONTC-
33 |42606/20 |07.05.202 GENER Order Dtd. t
s |oa 4 2106/202 K RAY AL 5023-09-14 |CONTEMPT No-
2)
(Sea
CONTC-
33 [42607/20 |07.05.202 GENER Order Dtd. t
s |oa A 10013/20 |A K RAY AL 2024-01-17 |CONTEMPT No-
23
6)
WP (C) — (Sea
34 [42609/20 |07.05.202 GENER Order Dtd. t
0 |24 A 2240/202 |A K RAY AL 2022-07-07 |WRIT BRANCH-3 |
2
28)
(Sea
BLAPL-
34 |42630/20 107.05.202 GENER Order Dtd. t
1 |oa A ;701/202 .K. JENA AL 2024-05-0¢ [PAIL-1 No-
1)
WA- (Sea
34 |42657/20 |07.05.202 GENER Order Dtd. t
> |oa A §780/202 K MOHANTY | * 2023-12-04 |[WRIT APPEAL |
1)
Order Dtd.
2008-12-
02Judgement (Sea
34 |42661/20 |07.05.202 |CRA- CHOUDHURY GENER Dtd. 2008- CRIMINAL t
3 24 4 250/1997 AL 12_' APPEAL No-
02,Petition 1)
,Annexure,
(Sea
BLAPL-
34 [42776/20 |07.05.202 GENER Order Dtd. t
1 loa 4 3430/202 C BHOI AL 2024-02-00 [PAIL-1 No—
1)
(Sea
34 [42779/20 |07.05.202 |WPC (OA) - GENER Order Dtd. t
5 |24 4 878/2016 [ C PANDA AL 2024-01-24 |0B Branch No-
1)
WP (C) — (Sea
34 142788/20 |07.05.202 GENER Order Dtd. t
¢ |oa A 2371/201 K NAYAK o 2024-04-15 |WRIT BRANCH-6 |

26)




(Sea

WP (C) - Judgement
34 142785/20 107.05.202 20342/20 K BARAL GENER Dtd. 2023- |WRIT BRANCH-2 t
7 |24 4 AL No-
21 09-08
45)
34 142790/20 |07.05.202 |"E{C)~ GENER Entire t(sea
T 12589/20 C MEKAP WRIT BRANCH-2
8 24 4 AL Order No-
23
9)
(Sea
WP (C) - Judgement
34 1142791/20107.05.202 10352/20 C NAYAK GENER Dtd. 2024- |WRIT BRANCH-8 t
9 |24 4 AL No-
24 04-30
39)
WP (C) - WRIT BRANCH (Sea
35 (42792/20 107.05.202 GENER Order Dtd. t
3836/202 S BISWAL (DIVISION
0 |24 4 1 AL 2024-04-30 BENCH-2) No-
112)
WP (C) — Order Dtd. (Sea
35 142793/20 |07.05.202 GENER 2007-10- t
1 24 4 3221/200 C PANDA AL 29Petition, No-
Annexure, 112)
(Sea
35 42794720 |07.05.202 Ygg(()g)/;oo ¢ NAvAK GENER Order Dtd. t
2 |24 4 5 AL 2008-06-17 No-
112)
WP (C) - (Sea
35 142796/20 |07.05.202 GENER Order Dtd. t
3 loa 4 43235/20 K BEHERA AL 2024-05-03 WRIT BRANCH-4 No-
23
38)
(Sea
CONTC-
35 [42797/20 |07.05.202 GENER Order Dtd. t
4 |24 4 1461/202 B BEHERA AL 2024-05-06 No-
4
38)
(Sea
CONTC-
35 |[42799/20/07.05.202 5524/202 K DAS GENER Annexure CONTEMPT t
5 |24 4 AL No-
3
4)
WP (C) - (Sea
35 [42800/20 (07.05.202 GENER Order Dtd. t
¢ |oa 4 42168/20 K SAHOO AL 2024-03-12 WRIT BRANCH-1 No-
23
3)
(Sea
CONTC-
35 142802/20 |07.05.202 GENER Order Dtd. t
7 |24 4 3947/202 CHHOTRAY AL 2024-04-25 No-
3)
0JC— (Sea
35 142804/20 07.05.202 GENER Order Dtd. t
s |24 4 10406/19 M D BISWAL ) 1996-09-30 No-
96
3)
0JCc- Order Dtd.
35 3?805/20 27.05.202 10473/20 SAHOO iiNER 2007-03- éSea
00 20Petition,




Final No-
Order, 3)
(Sea
CRLMC-
36 142806/20 |07.05.202 GENER Order Dtd. t
0 24 4 2038/202 SAHOO AL 2024-04-10 CRIMINAL MISC No—
6)
(Sea
CRLMC-
36 142807/20 |07.05.202 GENER Order Dtd. t
1 24 4 2866/201 JENA AL 2022-07-22 CRIMINAL MISC No-
3)
(Sea
CRLMC-
36 142808/20 |07.05.202 GENER Entire t
> 24 4 §660/202 K DAS AL Brief CRIMINAL MISC No—
6)
Order Dtd.
2006-08-
BLAPL- 08Judgement (Sea
36 142809/20 |07.05.202 7425/200 CHOUDHURY GENER Dtd. 2006- t
3 24 4 AL No-
6 08- 6)
08, Petition
,Annexure,
_ (Sea
36 |42810/20 |07.05.202 Z;]Z’IIZS%M I GENER Order Dtd. t
4 24 4 5 AL 2018-05-14 No-
6)
0JC— (Sea
36 142811/20 |07.05.202 GENER Order Dtd. t
5 24 4 2512/198 D BISWAL AL 1991-12-16 No-
6)
(Sea
36 142813/20 |07.05.202 |WPC (TAC) GENER Order Dtd. t
6 |24 4 ~6/2018 K. JENA g 2024-04-23 (OB Branch No-
1)
(Sea
CONTC-
36 (42814/20 07.05.202 GENER Order Dtd. t
N 4 3788/202 MALICK AL 2023-05-10 |CONTEMPT No-
1)
(Sea
36 |42842/20 |07.05.202 |ARBA- GENER Order Dtd. t
g |24 4 38/2018 |7 R ROUTRAY [, 2019-04-12 -9-C No-
1)

NIC




